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IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Original Jurisdiction)

FRIDAY, THE THIRTEENTH DAY OF SEPTEMBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE T. VINOD KUMAR

lA NO: 2 OF 2023
IN

WRIT PETITION NO: 20623 0F 2023
Between:

AND

1

M/s.Hazelo Lab Private Limited, Dhotigudem Village, pochampally Mandal,
Yadldri-Bhongiri District Rep by its Authorized pe6on V.Jagadeeswar Rao,
S/o Ranga Rao,

...REVIEW PETITIONER/PETITIONER

The Telangana St_ate Pollution Control Board, paryavarana Bhavan, A-lll,
lndustrial Estate, Sanathnagar, Hyderabad Rep byi its Member Secretary.'

The Central Pollution Control Board, Chennai, Tamilnadu State Rep by its
Regional Director.

The District Collector, Yadadri-Bhongiri District, Bhongiri.

...RESPONDENTS/RESPONDENTS

2

,J

Petition under Section 114, r.lw. Order 4Z Rule 1 of CpC praying that in
the circumstances stated in the affidavit filed in support of the petition, the High

Court may be pleased to review the order 07lOBl2OZ3 passed in W.p No.20623

12023 in the interest of justice.

This petition coming on for hearing, upon perusing the petition and affidavit

filed in support thereof and upon hearing the arguments of SRI p. NAGENDRA

REDDY, Counsel for the Petitioner and SRI A. VISHNU VARDHAN REDDY, SC

FOR TSPCB, appearing for Respondent Nos.'l & 2 and GP FOR REVENUE,

appearing for Respondent No.3, and the Court made the following. ORDER



"None for the Pa rties.

Record perused

For the reasons assigned in the application duly supllort -'d Lry an affidavit,

the application is allowed and the order dated 07.08.2)23 passed in w.P.

No.20623 of 2023 rs recalled and the writ petition is restored to lile'

List the writ petilion before the regular Bench in usual coLrse "
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The Section Offir;er, The Posting Section, High Court fo- the State of
Telangana, Hyde'rabad.
The S-ection 6ffir:er, The DB Section, High Court for the State c'Telangana,
Hvderabad.
The Member Ser;retary, The Telangana State Pollution lontrol Board,
Parvavarana Bh:tvan, A-lll, lndustrlal Estate. Sanathnallar, -iyc erabad.
The Regional Director The Central Pollution Control Boitrd, Chennai,
Tamilnadu State
The District Colle ctor, Yadadri-Bhongiri District, Bhongiri.
One CC to SRI F NAGENDRA REDDY, Advocate [OPIJC]
One CC to SRI I VISHNU VARDHAN REDDY, SC FO I TI}PC;B [OPUC]
Two CCs to GP I.OR REVENUE,. High Court for the State ot Te langana.
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HIGH COURT

DATED:1 310912024

ORDER

l.A. No.2 OF 20:13

IN
WP.No.20623 of 2023
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ALLOWING TI'IIE I.A. &

HEsioruNG rHE wRlr PErlrloN
TO ITS FILE
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